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To,

Sub:-

Ref:-

Sir,

Copy to

With reference to the above, I am directed to inform you that your prayer forRestricted Horiday on 10.12.2024(on ...or", or'ffir,s Day), arong with station reavepermission, with the official vehicre, at own -rt, i-n, the evening of 10.12.2024 ti,the morning of rL,r2-2024, has been granted. rn" cni"irrai.i.r Magistrate-cum-Civir Judge(Sr'Divn'), Dhemaji, and in her absence, the next ,"nio,. ,ort Judiciar officer avairabre at thestation would remain in charge of your Court and offi;;r;;;g your absence.

Yours faithfully,

s4,-

TH U HI H o RT
(HIGH COURT OF ASSAM, NAGALAND,

Smti. Jayashree Bora,
Joint Registrar (Vigilance),
Gauhati High Court,
Guwahati.

Shri Kaushik Hazarika,
District & Sessions Judge,
Dhemaji.

AT GU AHA
MiZORAM AND ARUNACHAL PRADESH)

No.HC.Vrr_ol/ 2006l t | 6, eL I A

Dated Guwahati, the t) pg6.r5er,2024.

JT RE RA GI N E

Restricted Holiday.

Your l etter No. DJ DH/5400/ 2024 dtd. 0g. 72.2024.

4S A

The Project Manager, Gauhati High Court.


